Regarding compensation to family members of deceased migrant worker

SHRIMATI PRATIMA MONDAL (JAYNAGAR): Thank you, Chairman, Sir, for giving
me an opportunity to speak in the ?Zero Hour?.

Shri Sabir Mallik, a young boy from Basanti in my Parliamentary Constituency of
Jaynagar, went to Charkhi Dadri district of Haryana in search of a job as a migrant
labour. He was brutally killed by some local Hindutvadi activists, who falsely blamed
him for having consumed beef.
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